
 

PAPERS LAID QN THE TABLE—Contd 
Notifications of the Ministry of Finance 
(Department of Revenue) 

, THE MINISTER OF STATE IN THE 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE (SHRI B. K. 
GADHVI): Madam Deputy Chairman, I beg 
to lay on the Table, under section 159 of the 
Customs Act, 1962, a copy each, (in English 
and Hindi) of thai following Notifications of 
the Ministry of Finance (Department of Reve-
nue), together with an Explanatory 
Memorandum thereon:— 

(i) No. 152/88-Customs, dated the 2nd 
May, 1988, amending Notifications Nos. 
224/81 Customs, dated the 1st October, 
1981 and 136/86-Customs, dated the 17th 
February, 1986, so as to (a) reduce basic 
customs duty on Vinyl Chloride Monomer 
imported for manufacture of PVC from 
existing 10 per cent ad valorem to 5 per 
cent ad valorem, and (b) reduce basic cus-
toms duty on Mono Ethylene Glycol from 
the existing 110 per cent ad valorem to 45 
per cent ad valorem. 

(ii) No. 153/88-Customs, dated the 2nd 
May, 1988, exempting auxiliary duty on 
Vinyl Chloride Monomer imported for 
manufacture of PVC. [Placed in Library. 
See No. LT-6043A /88 for (i) and (ii)] 

DISCUSSION     ON  THE  WORKING 
OF THE  MINISTRY  OF AGRICUL-

TURE... contd. 

 
[The Vice-Chainnan (Shri Anand 

Sharma in he Chair) 

 
SHRI GHULAM RASOOL MATTO: Mr. 

Vice-Charman, I congratulate you on the 
occasion of your taking the Chair. 
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SHRI V. NARAYANASAMY (Pondi-cherry) I 
also congratulate you, Mr. Vice-Chairman on your 
occupying the Chair. 
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SHRI N. E. BALARAM: Mr; Vice-

Chairman, Sir, except the hon. Minister, Shri 
Yadav, who intervened in the debate a couple 
of minutes back, I think nobody has contested 
the fact that our agriculture is facing a very 
serious crisis. He has tried to draw a rosy 
picture about agriculture. I am sorry, Sir, I do 
not agree with that. Perhaps, he might not have 
the time to read the Mid-term appraisal of the 
Plan about our agriculture. In the Mid-term 
appraisal of the Planning Commission, in 
regard to agriculture, they said that our 
agriculture is facing a crisis for the last three 
years due to a shortfall in production.    The  
entire country must be 



 

[Shri N. E. Balaram] very careful and 
unless immediate steps are taken, the situation 
will become worse. This is the opinion 
expressed in the Midterm appraisal by the 
Planning Commission about our agriculture I 
do not know whether our hon. Minister agrees 
with that or not. He may disagree with, that. 
But this is the mid-term appraisal which. I 
have read in the report. Anyway, I feel that 
agricultural economy is in a bad shape. We are 
now slowly moving towards importing a large 
amount of food, for importing a large amount 
of raw materials for our industry. T think, this 
is a very bad situation. In a country like India 
where 70 to 80'per cent of the population 
consists of agriculturists, in such a country, if 
we are going to import food items and if we 
are going to import raw materials for our 
industry, I think, the situation is very serious, 
according to me. It is in the press that the 
Government of India is trying to import about 
one million tonnes of wheat from the United 
States. About 75,000 tonnes of rice has 
already been coming from Burma to India. Sir, 
I recall the days of PL-480 when our country 
was importing a large amount of wheat and 
rice from abroad... 

SHRI V. NARAYANASAMY: Those days 
have gone. 

SHRI N. E. BALARAM: K those days are 
gone, I  am very happy. One cannot be sure. 
Of late, by open general licence, the 
Government have allowed the import of a 
variety of items which are very much essential 
as industrial raw materials like, rubber, copra, 
coco, a large number of items, they have 
decided to import. If this is the position, bow 
can one say that our agricultural economy is 
improving? This was not the case before the 
last three or four years. Of course one can 
agree that partly the reason for the fall of 
production is drought. I do) not disagree with 
that. This is a fact. But I do not agree that 
drought alone is the 'reason for the fall in 
production. According to me the Government 
policies have also contributed to the fall in 
production and to the state pf affairs of the 
agricultural economy at the present mo-
ment.Our agricultural    production   was 

stagnating for the last three years around 150 
million tonnes. We are talking much, about 
self sufficiency. I do not. disagree with that. 
But if we take the total per capita 
consumption, in spite of the growth in grain 
production there was no perceptible expansion 
in per capita consumption, it had remained in-
variably unchanged at about 185 kgs for the 
last 30 years, from 1954 to 1984. Invariably it 
was remaining around 185 kgs. How can you 
say that our country is- self-sufficient if this is 
the real picture? This is not a statistics 
calculated by me. All the agricultural 
economists' whether they are rightists or 
leftists or Marxists all of them are agreed on 
this point. In spite of the green revolution the 
benefit has not gone down to the grassroot 
level to the masses. There food consumption 
rate is very low even now. So, this so-called 
self-sufficiency is a myth according to me, as 
far as the common man is concerned. , It is 
not a fact. I do not say that there are starvation 
deaths. I do not go to that extent. Of course 
there were reports during the period of 
drought in some areas but we cannot say that 
there were widespread starvation deaths. I do 
not say that. But we should not be proud of 
saying that since we are able to produce 150 
million tonnes of rice or grains, since our 
country has become self-sufficient, the 
consumption rate of average common man has 
risen. According to me that is not a fact. .That 
is what I am driving at. 

Now, the second point I want to put forward 
is that we have got a number of anti-poverty -
programmes. It- also comes under the 
Agriculture Ministry. It is a good programme. 
Many of the programmes are very good. They 
have got a number of programmes. But we 
must understand that this year, I think the 
agricultural production will come down by 
about 20 million tonnes. That is what the 
general consensus among the agricultural 
economists is and I think that the Planning 
Commission is also more or less agreed on 
that opinion. If I remember well, last year the 
total production was 148 million tonnes. If a 
decline of 20 million tonnes takes place.... 

399       Discussion on the                      [RAJYA   SABHA]     Working of Min. of     400 
Agriculture 



401        Discussion on the [2 MAY 1988]       Working of Min. of 402 
Agriculture 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): You have to conclude in two minutes. 

SHRI N. E. BALARAM: Then I have have 
nothing to say. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): The time allotted to you is already 
over. But you can take two or three minutes more. 

SHRI N. E. BALARAM: What 1 am saying is 
that there is A decline of 13 per cent in the grain 
production this year. It has been estimated by the 
Planning Commission that on an average, for a 
decline in agricultural output by 10 per cent, there 
will be a cut-back in employment of labour to the 
extent of 6 per cent. On this basis, it has been 
estimated by the Planning Commission that people 
below poverty line in the country would be losing 
as many as 1400 million man days of employment 
this year on account of drought. As against this, 
according to the anti-poverty programmes we have 
provided only for 500 million matt-days work, and 
because of this 10 per cent decline in production, I 
don't know what will happen to the other 900 
million man-days' work. What will happen to that 
much amount of unemployment in the rural areas if 
you go according to the present scheme? Decline! 
in production will naturally affect agricultural 
workers, poor peasants, and there will be 
unemployment in the villages affected by .the 
decline in production. I know, you have got 
programmes; you have selected about 190 districts 
and you already have programmes. I agree. But if 
you want to implement those programmes, it will 
depend upon other factors as well. Firstly, it is 
irrigation. If there is no proper irrigation, we cannot 
have the programmes implemented. On the 
question of irrigation, there are about 500 major 
and medium irrigation schemes at various stages of 
development in the country. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): You will have to conclude now. 

SHRI N. E. BALARAM: All right; I conclude 
now.   Thank you. 
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SHRI GHULAM RASOOL MATTO : Mr. 
Vice-Chairman, Sir, for a change I will speak 
in Urdu. 

7.00 P.M.
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[Shri Ghulam Rasool Matto] 
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† [ ] Transliteration in Arabic Script of the 
Urdu speech delivered "by Shri Ghulam Easool 
Matto. 
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THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA); Mr. Hari Singh. It is his maiden speech. 
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SHRI CHITTA BASU (West Bengal): Mr. 
Vice-Chairman, Sir, I would like tor intervene 
only because I found in the voluminous Report of 
the Ministry of Agriculture no mention about the 
missing link in the strategy of stepping up agri-
cultural production and that missing link, if you 
permit me to say... (Interruptions) ... Mr. Vice-
Chairman, Sir, at least I want your attention. They 
may not be interested. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): I am.: trying to attract the Minister's 
attention for you. 

SHRI CHITTA BASU; I think, Mr. Vice-
Chairman, Sir, that mat missing link is the lack-
lusture or dismal performance of the Government 
regarding land reforms. 

I think the strategy on the basts of" which the 
Green Reovlution was successful has started 
paying diminishing returns. Anyway, I would not 
like to discuss that subject now. My only purpose 
of taking part in the debate at the fag end is to 
point out to the Government and to bring to the 
notice of the Members on the other side of the 
House who cry hoarse about land reforms only one 
thing. They should know what the Government has 
done and, what needs to be done. Now, Mr. Vice-
Chairman, Sir, as you are quite aware—you are 
well informed, I know— the Sixth Plan had 
indicated the timeframe for completing the various 
tasks under the land reforms programme. Only two 
tasks I would mention no-,/ which were identified 
"by the Sixth Plan. One was that all the laws 
conferring owenrship rights on tenants ought to 
have been enacted by 1982-83. That was one of the 
tasks which was identified by the Sixth Plan. The 
second task which was identified that the 
distribution of surplus lands ought to have been 
completed and implemented by 1982-83. Sir, you 
are an informed person and I would like to ask you 
whether these tasks have been accomplish-, ed. 
The answer would be a most emphatic "No". No; 
these two tasks," which have been identified by the 
Sixth Plan, have -not been accomplished at all.   
Now 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): New, Mr. Chitta Basu. 
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I would only like to state that the Sixth Plan 
also identified the reasons for that kind of a 
lack-lusture performance. I would like to 
quote from that document. It says like this: 

"If this progress has been less than 
satisfactory.......... "—I mean the progress 
in land reforms—" it has not been due to 
any flaws in the policy, but due to indifferent 
implementation." 

I want to know from the honourable Minister 
now whether that indifference, that 
indifference attitude, in respct of the main 
programme of land reforms has changed or is 
likely to change and what steps he proposes to 
take to bring about a change in that indifferent 
attitude. 

So far as the importance of the land reforms 
programme is cocnerned, I would like to quote 
only a very small paragraph which has been 
written in the Seventh Plan: 

"This question of land reforms has a vital 
link both in terms of the anti-poverty 
strategy and for modernisation and increasing 
the productivity in agriculture.'' 

That is all. Therefore, that importance also was 
emphasised by the Seventh Plan. Now, only one 
point I would like to mention and that is the 
widening gap between the estimated surplus 
and the actual surplus. There is a very 
interesting stu4y-As far as I myself am 
concerned, I have noted certain facts. No. I, the 
26th round of National Sample Survey estimat-ed 
the surplus at 4.8 million hectares. Please note, 
Mr. Vice-Chairman. The census in 1970-71 put 
the figure as high as 12.1 million hectares. 
Now, look at the difference. Where is 4.8 
million hectares? The census of 1970-71 says 
that it should be 12.1 million hectares. The 
census in 1976-77 has brought down the figure 
to only 8.88 million hectares. And1 in great 
contrast of all this the States themselves 
estimated the surplus land to be only 2.35 
million hectares. I do not like to add many 
figures.Why this dis-crepancy? While it "was 
estimated to to 12.1  million hectares, 
ultimately all the 

States together estimated it to be 2.35 million 
hectares. Why this discrepancy? Where has the 
and gone? Where has the land vanished? 

SHRI KALPNATH RAI:In West Bengal. 

SHRI CHITTA BASU: Have patience. I 
will tell you. We have got patience-The 
surplus has been slashd by the State Governments, 
because most of the State Governments, if you 
allow me to say so, run by the Congress(I) are 
dominated by feudal landlords. Times does hot 
permit me to say ail these thinigs. There are 
feulal landlords who run the Government who 
do not like to see that land reform measures are 
implemented thoroughly. 

Sir, he has mentioned about West Bengal, 
(interruption) I am coming t6 mat. Don't 
become impatient. According to the Annual 
Report of 1985-86 of the Ministry of 
Agriculture, the surplus was 2.94 million 
hectares. And of this declared surplus only 
1.75 million , hectares was distributed. And the 
remaining declared surplus, namely, 149 
million hectares could not be distributed. It is 
also to be noted that only an insignificant 
fraction of this, namely, 6.87 lakh hectares, is 
still under litigation. My question to the hon. 
Minister is what about the remaining surplus? 
Why are these surplus lands not being 
distributed? What is the reason? In the context 
of this I will say that you have all over the 
country distributed 1.75 million hectares. West 
Bengal's contribution is more than 12 lakh 
acres. You can understand "that next 
contribution is from- Kerala-. Facts cannot be 
denied. 

Therefore from all this, facts stand out. First, 
the surplus has been grossly underestimated. Two. 
even the under-estimated quantity could not be 
distributed. 

Sir, I complete, because I find that you are 
also impatient. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): I am not impatient, but we have 
run out of time. 
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SHRI CHITTA BASU Other Members have 
also become impatient. They should be—as I 
am. Therefore, the whole question is that of 
political will. This political will is not there and 
for this reason the agricultural strategy cannot 
succeed. The green revolution strategy cannot 
remain altogether beneficial unless there is a funda-
mental change in the land relationship. Therefore, 
I have all along been stressing, in this House and 
in the other House, one point. I admit that the 
matter rests with the State Governments. But the 
Parliament cannot remain oblivious of the stark 
realities obtaining in many States. Therefore, 
would the Government and the hon. Minister 
agree that a Parliamentary Committee should 
be constituted to hold an inquiry and to find out 
the reasons for the malperformance of the State 
Governments in respect of the land reform 
measures? I would request the hon. Minister to 
consider the feasibility and desirability of such 
a committee. With these words, I conclude 
thank you. 

THE      VICE-CHAIRMAN (SHRI 
ANAND SHARMA): Mr. Narayanasamy. I 
would request the hon. Members to be brief. 

 

 

SHRI V. NARAYANASAMY: Sir, the 
history of agricultural development in, this 
country can be judged from political and 
socio-economic angles. Right from the days of 
Independence, our Congress Government started 
the green    revolution   in 
the country. It was during the period of our 
great leaders Pandit Jawaharlal Nehru and 
Shastri Ji. When our great leader, Mrs. Gandhi, 
came into power, she started the green 
revolution in the country in a vigorous 
manner. Sir, i may tell you that many leaders 
from the Opposition have opposed Shrimati 
Indira Gandhi's policy of green revolution. She 
took up tbk challenge. She called the scientists 
and told them very frankly that this country 
needs green revolution and that the country 
can prosper only through the green revolution. 
Sir, now we are enjoying the benefits of the 
green revolution which was started by the 
Congress Party. 



 

Sir, in 1985-86, our agricultural production 
was 150 million tonnes. It was the target fixed 
and it was achieved. This is the history which 
was created by the Congress Party relating to 
agricultural production. Sir, in the 7th' Plan, 
the target fixed was 160 million tonnes. But 
we could net achieve the target because of 
natural calamities in the country. Sir, you 
have seen the drought in Gujarat and 
Rajasthan and floods in Assam, West Bengal 
and Bihar. Sir, drought affected 75 per cent of 
our cultivable area and the remaining 25 per 
cent was affected by the floods. In spite of 
that, we have seen in the country that there is 
not even a single starvation death which is the 
achievement of the Congress Party. But the 
Opposition leaders are telling about the land 
reforms. Sir, I may tell you that in our 
country, the land reforms policy has been 
fully pursued by this Government. In fact, we 
been distributing the surplus land to the 
landless labourers and agricultural lab-ourers. 
Sir, a lot of cases have been locked up in 
the,courts on procedural facts about which the 
Government cannot do anything because land 
reforms Act provide the legal remedy to the 
person who is aggrieved. Therefore, we could 
not pursue k more vigorously. In spite of it, 
we have taken it as a vow that this Gov-
ernment will implement the land reforms 
policy with full spirit and vigour. That is our 
Congress Party's policy which was announced 
by our Prime Minister in political resolution 
recently. 

Sir, coming to the other aspects of our 
agricultural production, in this year's Budget, as 
you have1 seen, 65 per cent of the budget has 
been allocated for agriculture alone. Agriculture 
has been given the importance. In the past two 
years agriculture was not given much 
importance and we have seen the results. This 
year we have woken up and we have taken up 
the task of increasing the agricultural 
production by all means. Sir, 14 States have 
been selected for the purpose of in-creasing the 
agricultural production. An by the we can 
definitely achieve the target because all the 
State Governments have been given the fillip by 
our Prime Minister and the Agriculture Minister 
by callng them periodically and giving them 

instructions  to implement the policies of the 
Government of this country. 

Sir, water management should not be. 
under the control of the Ministry of Water 
Resources alone. I would like to say that it 
should be a joint venture by the/ Agriculture 
Ministry and the Water Resources Ministry 
because water is the maim source for the 
purpose of increasing the agricultural 
production. But the Water Resources Ministry 
is functioning independently and the 
Agriculture Ministry is also functioning 
independently and there is no coordination. 
Even if there is coordination, we find that 
some particular projects which have been 
envisaged for the purpose of irrigating the 
land or for giving drinking water to the people 
are locked up in disputes. We find there is the 
Cauvery waters dispute between Kar-nataka 
and Tamil Nadu and my State of Pondicherry. 
There is the Telugu-Ganga project dispute 
between Andhra Pradesh, and Tamil Nadu. 
Now, our Prime Minister has taken a very 
clear view and said that water is a national 
subject and it should not be the property of 
any State. Now, a line has been drawn by the 
Government that water is a national. subject 
and it should be utilised by the States 
wherever it is required and whenever it is 
required. Therefore, I welcome this decision 
taken by the Government in this decsion taken 
by the Government in this regard. 

Sir, there is another aspect of lab to land 
policy in regard to inventions made by our 
scientists. Sir, scientific inventions are made: 
scientific innovations are made and they reach 
the farmers and they are getting the benefits. 
But, I find, Sir, that to sending our technology, 
our scientific inventions to the fanners, there is 
a lack! * of coordination. I would like to 
submit that the universities and the public 
sector undertakings are making inventions rela-
ting to large scale production of seeds and a 
variety of crops. And when they reach the 
farmers, they become outmoded. I would like 
to submit to the hon. Minister to take up the 
task of bringing the inventions to the farmers 
within a short span of time. Sir, our young and 
energetic 

* 
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[Shri V. Narayanasamy] Minster is here. I 
hope he will take the task of doing it within a 
short period. The hon. Minister of Fertlizer is 
doing his best for the agricultural farmers. 
Farmers are prepared to receive the new 
technology. But we find that the agricultural 
officers are sitting in their offices.' They are 
not giving proper education to -the agricul-
turists. It is happening in all States, bi they 
Congress (I) ruled or Opposition ruled States. 
They are only doing burea-cratic work. They 
are not going to the fieds or to the village 
worker for the purpose of giving him the 
benefits. The officers are doing bureacratic 
work. This tendency should be curbed. 
Fertilizer production is on the increase. The 
other benefits which we are going to give to 
the agriculturists are subsidies. For a 50 kg 
bag of fertilizer urea the Government has 
given a subsidy of Rs. 8.80 to the farmer. 
These are the achievements of the 
Government. These are the incentives to the 
farmers to increase agricultural production. 

Therefore, Sir, I congratulate the Agri-
culture Ministry and I hope that we will be 
able to achieve the target in agricultural 
production whether it is in the form of crops 
or oilseeds or pulses. With these words, Sir, I 
conclude.   Thank you. 

THE VICE-CHAIRMAN (SHRI AN AND 
SHARMA): Yes, Mr. Subas Mohanty, please 
take Ave minutes only. 

SHRI SUBAS MOHANTY (Orissa): Sir, I 
have to make some important points, kindly 
give me a little,more time. 

Mr. Vice-Chairman, Sir today it has be-
come-.absolutely necessary to have a fresh 
look towards the agricultural sector which 
occupies an important place, in the Indian 
economy. In spite of the sincere efforts of the 
Government to meet, the challenges posed by. 
the recent droughts, much is desired-to be Jane 
in Indian agriculture and thereby ameliorate 
the condition of the rural .poor who constitute 
the bulk of population of the country. Unless 
the overall situation of the agricultural labour-
ers, small farmers and. marginal fanners is 
changed, it; is doubtful if any   of   the 

developmental activities would be effective 
in rural areas. Of course, a lot has been made 
of the higher allocation to agriculture in this 
year's budget. It has been raised by 40 per 
cent over the last year's budget. Though it 
works impressive, but considering the rate 
of inflation, the long neglect of agricultural 
sector in the past and the immediate need to 
improve it, one can only wish the so-called 
high allocation can adequately meet the 
national need. 

It has been the .endeavour of the Gov-
ernment to improve the level of agricultural 
production. This needs various inputs like 
land, seeds fertilisers, water, labour and 
agricultural equipments etc. The better 
utilisation of these factors can improve the 
agricultural production. But the prices of all 
agricultural inputs has risen beyond the 
farmers' reach as compared to prices of 
agricultural produce, which has completely 
shattered the farm economy. The expenditure 
incurred by the. farmers on account of 
fertilisers, irrigation charges, electricity, 
pesticides, insecticides, diesel and oil etc. has 
increased manyfold. 

Sir, the growth of Indian agriculture is 
basically a story of growth in- foodgrain 
production. Tn terms of volumes, the 
achievement is significant. But, it is obvious 
that the farmers are not getting remunerative 
prices for their produce so as to be 
adequately compensated for the increase in 
prices they are required to pay for producing 
the foodgrains. Moreover, Government 
procurement scheme hardly covers anything 
beyond rice and wheat and that too; the 
Government procures 15 per cent or less of 
the produce -It deprives the large  section of 
, small and marignal farmers of -the benefit 
of higher procurement prices. 

It is well known that our agriculture is still 
too much dependent on irregular monsoon. 
But considering the severity of last 
drought,the budgetary allocation of Rs.. 227 
crores, for water resources is hardly adequate 
to spread irrigation to the areas which are at 
present rainfed. Without adequate facilities of 
irrigation, production as- desired cannot be 
achieved. Of course,, a new thrust has been 
given for 
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the overall improvement of agriculture in the 
country with a number of beneficial measures 
for the farming community. The problem of 
the farmers need to be sorted out as a first 
priority. The higher allocation in this year's 
budget for agriculture should be continued in 
years ahead. 

The present drought situation has also 
brought into light some of the basic weak-
nesses of our agriculture and the imbalance in 
cropping pattern. Those are to be given a 
serious thought in the coming years. The 
prices of agricultural-produce should be 
directly, related to the input costs safeguard 
the farmers' interest. 

Since the severe drought condition in major 
parts of the country "has very adversely 
effected the economic position of the farmers, 
the farmers' credit interest should not exceed 
6 per cent and practice of charging compound 
interest by commercial banks and land 
development banks should be stopped 
forthwith. 

Crop insurance scheme in its present form is 
not also beneficial to the farmers. It should be 
made more realistic and effective. Moreover, 
the scheme should apply to all crops grown by 
the farmers-Farmers- are not getting adequate 
prices for their produce due to extremely limi-
ted network of procurement. The un-
availability of the benefit of procurement 
prices will lead to failure of agricultural 
pricing policy. 

In the interest of reducing cost incidence, 
the input prices must be lowered so that there 
is a net increase in value addition. The 
improved farm implements, better quality 
seeds, better post-cropping and post-
harvesting technique and better farm 
management knowledge should be given to 
farmers. 

Lastly, I want to mention that unless the 
progress of farming community is ensured, our 
march towards the 21st century, wilt be greatly 
hampered. 
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THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): The discussion is over. The 
Minister will reply to the discussion tomorrow. 

Now, the House stands adjourned till 11-00 
A.M. on Tuesday, the 3rd May, 1988. 

The House then adjourned at fifty-
seven minutes past seven of the clock 
till eleven of the clock on Tuesday, 
the 3rd May, 1988. 

MGIPMRND—349—R,S.—RS.  1—8-9-88. 


